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Dated: 23.02.2026

Off ice Order No. 2412026

Sr.lbiect : Constitutir:n of f;nternal Cclrn;rlmints S*rnrnitter: {iffi*) al }:uocl $afety ant$

St*ndartis ,&uth*rity ot lxriia" MQ. New ft*lht-rog.

ln partial modificatiorr of Office Order No. 158i2024 dated 21.05.2024 and in
pursuance of Section 4 of the Sexual Harassment of Womerr at Workplace (Prevention,
Prohibition and Redressal) Act,2013, Smt. Kavitha Ramasamy, Joint Director, FSSAI,
has been nominated as the Presiding Officer of the lnternal Complaints Committee
(lCC), FSSAI (HQ), in place of Ms. Sweety Behera. Director, whose tenure has been
completed.

2. Accordingly, the lnternal Complaints Committee (lCC), FSSAI (HQ) shall
comprise the following members with effect lrom the date of issue of this Order:

S" No Name & Designation
Position in

tcc
Date of

Nomination

1. Snrt. Kavitlial Ran:asamy, Joinl Director
Presrdrng
Cfficer

23.02.2026

Shri Nilesh Kumar Ojha, Deputy Director Member 29.09.2023
3. Ms. Smita Singh, Assistant Director N/ember 21.05.2024

4 Ms. Hazel Siromani, Freelarrce Editor
External
Member

29.09.2023

3. The Presiding Officer and Members shall hold office for a period in accordance
with the provisions of Section  (3) of the said Act or until further orders. whichever is

earlier.

4. This issues with the approval of the Competent Authority.

Administrative Officer

The Fresiding Officer and Men:bers o{ the conrn"trttee

lT Division, FSSAI. HQ- for rlscess&ry updatioli on F$SAl"s websrtc arrd e-office.

Copy forwarded for information to;
i. Oio Chairperson, FSSAI
ii. Oio CHO, FSSAI
iii. FH Sectiorr, DoHFW, MoHFW
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